DEIHI L=GIs IATIVE ASSEMBIY
BULLETIN -~ PART T
(Brief Record of Proceedings)
Thursday, December 23, 1993/Pausa 2, 1915(saka)

No.7
%ngagzﬂ;
Starred Questions
1« Starred Question Nos. T2y 4, 5, 6.7 S e v re

asked and replied to by the concerned Ministers.
Replies to question No. 3 & 9 to 17 were laid on
the Table.

Unstarred Questions

2. Replies to Unstarred Question Nos. 1 to 4 were laid
on the Table.

3.00 P.M.

3pecial Mention under Rule 259 -
3.1 Shegaadish T Batcy raised a
cleanliness o~ sewage, supnly of w:
in his  er~nstituencv.

14

(2) shri Gauri Shankar Qharﬂw:j ralsed a matter regarding
disrupted supplv of electricity in his constituency
namely Shakur 2asti, in Nerth Delhi, ’

(3) Shri Deep Chand Bandhu raised a matter regarding
arresst of Ex. Councillor, D21hi Municipal Corporation
and other 11 respectahle citizens.

(4) 3hri Mewa ram Arya stressed the need for fixation of
minimum wages of labourers.,

(5) Shri Jag Parvesh Chandra raisecd a ratter regarding
the change of name of GOVL. of NZC.Ts

-Announcement

4%, Hon'hle Speaker Announced that S.H.0., Police Statiiens;
Parliament Street, New Delhi, informed him that Sh.Parve j
Hashmi (M.L.A.) was arrested and released on 2312 093

2e42 B.M,

Staterent hy Minister
5% Chief Minister meade a statemnt on the arrest of Hon'ble
Momher: Ded P R Waldia,

T Dr. A.K. Walia gave his personal explanation.

at

** Chief minister informed the House that the duestion
of Shri Mukesh 3harma listed for 24.12.1993 may be
[A&f Mivuntey tisied Sor Jud s o e s eencerned—mamher would not
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be able +o attond =loke) SO Gl toyal 2k iR fote!

Develorment Minis+tcr made 2 stas
connection Policvy" in Dolhi.
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305 PM:
Resoluti on
G Shri Jag Parvesh Chandra moved tha follouing resolution:-
"The Housec is of *he opinion that the name of the
Governm:nt should be Governmeni of Delhi Eoiraiasl 1
practical purroses. The name of ‘“he I.ssembly should

also ke Dalhi Legislative Assembly,

nesolution was una®imously adorted by the rouse on
volice wvote.

gg@ymfmumﬁ@n

7 “hri Prem Sinch Called +he a“tention of the Chief
Mimister to the situation arising from read cleaning
campaion,.

Chief Minister made a statemsnt on the subject,
upplementaries vere asked Py +the Membars and renlies
t%ﬁroto werns ﬁlvcn, ‘

Purther Diccussion on Melioniofi Thanks

e, The Heuse resumed discuscion on motion of thanks moved
Dy SDrl Mowa Bafo Srve o 00 0w 0L

"That an Jddress be presented +o +the Lt. Governor in
the following *”rmqs-

"That the Members of vidhan Cabha assembled in +his
session are deeply crateful to the Lt. Gover Solonsifedena
the Address vhich hs has hean pleased to deliver to
Legislative Assembly on +he 20+h D- cember, 1993

The folloving members made *hoir sneeches g~

1. Shri ¢.P.Mabbar

2. Zhri Dcer Chand Bandhu*

3. Shri Zatish Ch~nd Khandclwal®
4. Shri chand Ram#*

cont d,.,/-
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—wrension of Time

L XTC
9. The minister of Legislative irs suggested that

use be exterded for
Dacember., 29, 1993.

+he davs of the sittings of
tvo days 1.8. OD December,

The House agrced to.

(The kouse was adjourned at £.00 P.M. to meet again

G
on a2 cl9g5- ok 2.00 PM.)

Ko« GUPTA
STCRETARY

* Made the announcencnt at 5.46 PM.
*% Made the statement at 5.16 PMa
*. Merbers resumed discussion aftcr tea break.




